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SIXTY-FIFTH REPORT OF THE COMMITTEE ON PETITIONS
(SEVENTEENTH LOK SABHA)

INTRODUCTION

|, the Chairperson, Commitiee on Petitions, having been authorised by the
Committee to present on their behalf, this Sixty-Fifth Report (Seventeenth Lok Sabha) of the
Committee to the House on the Action Taken by the Government on the recommendations
made by the Committee on Petitions (Seventeenth Lok Sabha) in their Thirty-Seventh
Report on the representation of Shri Phani Dhar Das regarding customers’ perception and
effectiveness of Credit Schemes of State Bank of India, Punjab National Bank and UCO
Bank, especially in Guwahati and other important issues related therewith.

9 The Committee considered and adopted the draft Sixty-Fifth Report at their sitting
held on 02 February, 2024

3, The .obs_erva_ti_o_ns_/recommen_dations of the Committee on the above matters have
been included in the Report.

NEW DELHI, HARISH DWIVEDI
Chairperson,
Committee on Petitions

02 February, 2024

13 Magha, 1945 (Saka)
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" REPORT

ACTION TAKEN BY THE GOVERNMENT ON THE RECOMMENDATIONS MADE
BY THE COMMITTEE ON PETITIONS (SEVENTEENTH LOK SABHA) IN THEIR
THIRTY SEVENTH REPORT ON THE REPRESENTATION OF SHRI PHANI DHAR
DAS REGARDING CUSTOMERS’ PERCEPTION AND EFFECTIVENESS OF
CREDIT SCHEMES OF STATE BANK OF INDIA, PUNJAB NATIONAL BANK AND
UCO BANK, ESPECIALLY IN GUWAHATI AND OTHER IMPORTANT ISSUES

" RELATED THEREWITH.

) . The Commsttee on Petitlons (Seventeenth Lok Sabha) presented the|r Thirty

Seventh Report to Lok Sabha on 13.12. 2022 Wthh had dealt with the representation
of :Shri Phani Dhar Das regardtng customers perceptlon and eftectlveness of Credit
Schemes of State Bank of India, Punjab Nattonal Bank and UCO Bank espe(:tally in
Guwahatt and other 1mp0rtant |ssues re!ated therethh L R

The Comrm tee had made certam observatlons/recommendatlons in the matter
and the thnlstry of Flnance (Department of Ftnanc:at Ser\nces) Were asked to

thereon tor further constderatlon of the Commlttee

3. Actlon Taken Repltes have smce been recewed from the Mtn:stry of Flnance
(Department of FmanCta! Serwces) wde thelr communlcatlon dated 2112, 2023 in
respect of all the observatlons/recommendatlons contalned in the aforesatd Report.
The recommendahons made by the Commtttee and the rephes tumtshed thereto by
the -Ministry -of- Finance (Department ot Ftnanmat Servnees) are detalled in the
succeeding paragraphs. & ot e - g

4. Inparas 16 and 17 of the Report the Commlttee had observed/recommended
as follows:-

“Upon undertaking a detailed ex_amfnation.:_of'.th_e_ representation of Shri Phani
Dhar Das regarding Customers' perception -and effectiveness of Credit
Schemes of the three Public Sector Banks, viz., State Bank of India (SB),
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Punjab National Bank(PNB} and UCQ Bank, especially in Guwahati in light of
the submissions made by the Ministry of Finance (Department of Financial
Services)/SBI, PNB & UCO Bank, the Committee- note that in the case of SB,
there is a marginal increase, in absolute terms, in NPA levels in the North
Eastern Region, including Assam. As on 31.03.2022, the total NPA stood at
Rs.1759 crore which was Rs.1730 crore as on 31.03.2021. However, despite
increased lending during the Financial Year (FY) 2021-22, the overall NPA
percentage to advances has come down from 3.51% to 3% in FY 2021-22, in
the retail portfolio, whereas in the case of PNB, the total number of Special
Mention Accounts (SMA-1 & SMA-2) has decreased from 2709 (as on
31.03.2021) to 1526 (as on 31.03.2022) in the North Eastern States.

-~ Furthermore, as regards the Bank's Fresh Slippage/NPA Slippage Position in
"-"__:Agnculture MSME, Retail and-other Sectors in respect to the North Eastern.
- States, it is evident that the stress level has come down from Rs.769 crore (for -

the year ended on 31.03.2021) to Rs.389 crore (for the year ended on

31.03.2021). As regards the UCO Bank, the stress of the borrowal accounts
" had though .increased on.account of the impact of Covid-19 pandemic, is
a presently been under reduc:ng trend due to a slew of measures taken by the

" Government of India -and Reseive Bank of India such -as mtroductfon of
“COVID-19 regulatory package :mplementahon of ECLGS Scheme, Resoiutron

Framework 1.0 (RF 1 O) and Resolut:on Framework 2.0 (RF 2: O) etc

- Based on the careful scrutmy of statistical details. of NPA levels in respect to

the three leading Public Sector Banks, viz., SBI, PNB and UCO Bank operating |

.in the North Eastern Region, the Comm:ttee are g:ven fo understand that the
increase in stress is mainly due to slow down in the economic activities due to
Covid-19 disruption and resultant fall in income which affected the repaying
capacity of the borrowers. However, due o various policy measures initiated by
the Government and Reserve Bank of India and operational efforts by the
Management of these PSBs, NPA levels of the Banks have been showing
improvement in recent times with easing of pandemic levels. Notwithstanding

the above, the Committee would like to caution the management of these

PSBs to professionally manage the sanctioning of loans and devise their own
unique and innovative monitoring mechanisms to notice early signs of stress
on the loans disbursed by them so that corrective meastres could be taken at
an appropriate time. In this sequel, the Committee are also of the opinion that
there is a need for these PSBs, under reference, to reduce the volume of their
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9.

bad loans/stressed assets while focusing on their resolution, thereby, freeing
their balance sheets from negative impact and improve their financial position
by putting in place a robust, proactive and effective supervisory mechanisms
which would strengthen their overall capital position. The Committee, therefore,
recommend that the Ministry of Finance (Department of Financial Services), in
coordination with the Reserve Bank of India and the Management of these
PSBs, should take all necessary and appropriate measures fo keep the

~ momentum on the reducing trend of NPAs which would allow these PSBs to

focus on their core operations of providing credit for fresh investments and also
improve their business activities with opening up of economy.”

The Ministry of Finance (Department of Fmancnal Services), in their action

taken rephes have submltted as folfows-_. o

"-C:omprehens:ve; 'measures ;have-been taken fo -reduce and control non-

performing assets (NPAs) in public sector banks (PSBs), on account of which
gross NPAs of PSBs have declined to Rs.4.28 lakh crore (gross NPA ratio of

4, 7%} in March 2023 from Rs.8.96 lakh crore (gross NPA ratio of 14.58%) in
“* March-2018. Further, gross NPAs: of SBi-has declined to Rs 0.91 lakh crore
S (gross NPA ratio of 2.78% ) in March 2023 from Rs 2.23 lakh crore (gross NPA

~ratio of 10 91%) in March 2018, Similarly, gross NPA of UCO has declined to

Rs 0.08 lakh crore (gross NPA ratio of 4.78%) in March 2023 from Rs 0.31 lakh
crore (gross NPA ratio of 24.64%) in March 2018 and gross NPA of PNB has

~ declined-to Rs 0.77 lakh crore. (gross NPA ratio-of 8.74%) in March 2023 from

Rs 0.87 lakh crore (gross NPA ratio of 18.38%) in March 2018. The measures
taken to reduce and control NPAs mclude mter al:a the followrng

(i) Change in cred:t cu/ture has been affected with the Insolvency
and Bankruptcy Code (IBC) fundamentally changing the creditor-
borrower - refationship, taking -away control of the defaufting
company from promoters/owners, and debarring wilful defaulters
from the resolution process. To make the process.more stringent,
personal guarantor fo corporate debtor has also been brought
under the ambit of IBC. :

(i) Further, a pre-packaged insolvency resolution process (PPIRP)
was operationalised under IBC to provide an efficient alternative
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(iii)

()

insolvency resolution process: for corporate persons classified as
micro, small and-medium enterprises (MSME), ensuring quicker,
cost-effective and value maximizing outcomes for all the
stakeholders, in a manner which is least disruptive fo the
continuity of their businesses and also preserving employment.

Prudential Framework for Resolution of Stressed Assets was
issued by RBI in 2019 to provide a framework for early
recognition, reporting and time bound resolution of stressed

‘assets, with a build-in incentive to lenders for early adoption of a
_resolutton plan

Under the PSB Reforms Agenda, comprehensrve and automated
Early Warning Systems (EWS) were instituted in PSBs, with ~80

- EWS triggers and use of third-party data tor trme-bound remedial

ok actrons rn the borrowrng accounts

for: strmgent recovery, segregated pre--and post—sanctron follow-

PSBs have atso created Stressed Asset Management Ven‘rcal

e up. roles for clean ‘and: effective ‘monitoring, and - engaging
‘_specra/rsed monrtormg agencres for: momtonng of Iarge value

( vtD

(viil)

e :*_(vt)'-.- ';Central Reposrtory of Informatron on - Large Credrts (CRILC)
" collects, - stores and disseminates credit data to lenders, and
- banks are required fo submit report on weekly basis to CRILC, in

case of any default by borrowrng entities Wrth exposure of Rs.5

- .crore and above 2

The Securitization and Reconstruction of: Financial Assets and
Enforcement of Security Interest Act, 2002 has been amended in
the year 2016 fo make it more effective.

Wilful defaulters are not sanctioned any additional facilities by

- banks or financial institutions, and their unit is debarred from

floating new ventures for five years.
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(ix) Wilful defaulters and companies with wilful defaulters” as
promoters/directors have been debatred from accessing capital
markets to raise funds.

Further, capital position of PSBs has also strengthened significantly with capital
to risk-weighted assets ratio (CRAR) improving by 387 basis points, to 15.53%
in March 2023 from 11.66% in March 2018. Further, CRAR of SBI, PNB and
UCO Bank has improved to 14.68%, 15.50% and.16.51% in March 2023 from
12.60%, 9.20% and 10.94% respectively in March 2018."

6. paras 18, 19 and 20 of the Report the . Committee had
observed/recommended asfollows- . DR T

"Durmg the course of exammatton of the mstant representatfon the Commn‘tee
were_informed by the Mmtstfy of Finance (Department of Financial Services)/

- SBI, PNB-& UCO Bank that these three Public Sector Banks have been
- _emphasizing -on -promotion - of - digitization, - co-lending - practices, ‘earfy and
- effective assessment of assets and risks, etc., for overall growth in proﬁtab;/:ty
- and businesses, thereby improving their. overall financial. position. As regards
- SBI, the Bank has been investing s;gmffcantly in D:g:taltzatfon which enabled it
*to reach out to the. customers based on their analytical engines gamering major
- market share across mult:ple digital channels. It has also helped in fulfilling the
.7 customers demand in:a timely and appropnate manner.” The Committee were
further informed that SBI is also pla_nmng to-ramp up its co—lendmg business fo
scale up business and tap credif growth while entering info co-lending
partnerships for-loans to agriculture and small and medium enterprises which
aims to bring down slippages-in these sectors. Besides, SBI has also been
significantly shengthenmg its own underwriting practices which enabled it fo
assess and monitor the risk in a much befter manner by taking appropriate
actions for insulating the balance sheet from any future shock. The Punjab
National Bank also has taken various steps, viz., ensuring customer service
and customer convenience, focus on lead generation, promoting digitization
and containing fresh slippage and focus on recovery for overall growth in
profitability and businesses of the Bank. Apart from this, the Bank has also
taken other initiatives for growth in deposits, improving position of RAM
advances, moniforing of asset quality and digitization, etc. Similarly, the UCO

Bank has instituted major key reforms such as preparation of Corporate Budget
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focusing on projected net profit of the Bank for FY 2022-23, focusing on
increasing Non Interest Income, allocation of budget under Non-Interest
Expense, change in credit culture, ensuring timely and better realisation in
One-Time Settlements, exclusive monitoring of the assets through Farly
Warning System (EWS) and enforcement of auditing standards and ensuring
audit quality as per the standards of National Financial Reporting Authority.

While taking note of the above measures being taken by the three Public
Sector Banks, viz., SBI, PNB & UCO Bank for improving their overall financial
position, the Commfttee observe that the SBI has been able to increase its
Total Deposits YoY, Whole Bank Advances, retum on assets and equity YOY
and Net Profit, whereas, the Gross & Net NPA ratio YOY have came down, as
a result of aforesaid measures taken. As regards the PNB, during FY 21-22,

* the Bank has been -able-to show improved performance on business, asset
- quality and capitalization. As on 31:03.22, PNB has been able to Improve ifs

. CASA share by 195 bps to-47.43%. It has recorded growth of 6.18% in Gross

- Advances and reduced Gross NPA%. by 234 bps-to 11.78%. ‘whereas, Net -
- -NPA% by 93 bps to 4.80%. It has also increased CRAR by 18 bps fo 14.50%
" over previous year. The UCO Bank has also. reg:stered growth in its Nel and

* . Operating. Profits and has also able to increase its :Net Interest Income from

202110 2022 by-18.13%. Further, the Bank has been able to reduce its GNPA

~ and Net NPA from 9.59% to 7.89% and from 3, 94% to-2.70%, respectively,

- from FY2021 to 2022. Bes:des it has mcreased Prov:s;on Coverage Ratio
B .(PCR) to 91. 44% as on 31 03 2022 S _

The Commfttee are sat:sﬁed wn‘h the meastires bemg taken by the State Bank
of India (SBI), Punjab National Bank (PNB) and.UCO Bank for improving their
overall financial - position. :However, ‘keeping -in -view the dynamics of
competitive financial market, the Banks should re-calibrate their overall
financial activities in a competitive manner for which it is imperative that the
Banks and other Financial Institutions should follow the best global practices.
. Notwithstanding this, there has always been. scope of improvisation in Public
Sector Banks in terms of Asset Quality and Management Efficiency, besides
extant strategies and measures for improving their overall financial position. In
the opinion of the Committee, the Banking Institutions must adopt performance
grid-as the ‘master technique' in accordance with the requirements of their.
customers which on one hand would optimally utilize the services and on the
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7.

other hand, would encourage customers' retention while ensuring complete
satisfaction with the services vis-a-vis technical formalities of the Banks. In
order to achieve intended objectives, emphasis should be given by the Banks
on the responsiveness, assurance and empathy while providing services to
their customers. Besides, Banks should also ensure effective and efficient
security systems in place for a secured banking operations and to atfract
increased customers' perception regarding service quality. In this connection,
the Committee desire that the Ministry of Finance (Department of Financial
Services), in coordination with the Reserve Bank of India and the Management
of the State Bank of India (SBI), Punjab National Bank (PNB) and UCO Bank,
should redraw their strategies to work on various measures and reforms for
improving their financial position while -considering . all -the above aspects
related to customer service -and convenience, s0 that thetr tmpact is visible in
foreseeable future.” -

"-.--The Ministry. of Finance - (Department of- Fmanmal Serwces) in their action

taken rephes have submitted as' fotlows s

"Before the advent of the Asset Quahty Rewew in 2015, RBI had provided

“:spec;a/ regulato:y treatment in respect of assef classification of loans
" restructured by banks. As per that the ex:strng standard assets would not be
-~ downgraded to sub-standard upon restructuring, subject to compliance with the

certain conditions. Due to the said regulatory forbearance, restructured
standard assets increased in the banks’ loan books. The said guidelines

' regarding regulatory forbearance on asset classification of restructured
“accounts were subsequently withdrawn by RBI for all restructuring done with
effect from 1.4.2015. To overcome the problem of stressed assets in banking

sector, Government “has implemented ‘a comprehensive 4R’s ‘strateqy of
Recognising NPAs ‘transparently, Resolution and recovery, Recapitalising
PSBs, and Reforms in the financial ecosystem. Major banking reforms
undertaken by the Government over the last few years have also addressed
credit discipline,. prudent/responsible lending, strong recovery mechanism and
improved govemance, besides adoption of new technology and maintaining
general confidence of bankers. As a result of implementation of Reforms,
PSBs’ performance have shown substantial improvement over the years, with
gross NPA ratio declining to 4.97% in March 2023 from 14.58% in March 2018,
CRAR improving to 15.53% in March 2023 from 11.66% in March 2018, and .
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aggregate net-profit rising to Rs.66,543 crore in the financial year (FY) 2021-22 .
and Rs.1,04,649 crore in the FY 2022-23, from a net loss of Rs.85,370 crore in
the FY 2017-18. Further, performance of SBI, PNB and UCO Bank has also
improved significantly, as reflected in the following:-

(a)  Asset quality has improved significantly with Gross NPA ratio of
SBI, PNB and UCOQ Bank declining from 10.91%, 18.38% and
24.64% in March 2018 to 2.78%, 8.74% and 4.78% respectively
in March 2023, |

(b)  Resilience ‘has increased with provision coverage ratio of SBI,

~ PNB and UCQ Bank rising from 66.17%, 58.42% and 61.38% in
‘March 2018 to 91.91%, 86.90% and 94 50% respectrvely in
March 2023.

| (c) CRAR of SBI, PNB and UCQ Bank has improved to 14.68%,
15.50% and 16.51% in March 2023 from 12.60%, -9.20% and
10. 94% respectrvely in March 201 8

L (d) SBI PNB and UCO Bank are in. profrt wrth aggregate profrt bemg
..~ Rs.36,063 crorein the financial year: (FY) 2021-22, -and profit
... continued with. them earrung aggregate profrt of Rs. 54 602 crore

-'_.mFY202223 S : S .

-Further a Reform Agenda of PSBS through Enhanced. Access & Servrce
Excelffence (EASE) reforms r_m_tratr_ve_ has enabled objective and benchmarked
progress-on all key areas-in PSBS — viz., governance, prudential lending, risk
management, - technology-- and - data-driven banking, and outcome-centric
human resources. To measure bank-wise performance on. a comprehensive
set of parameters against respective benchmarks on reform priorities, an
independent agency has been engaged by Indian Banks’ Association (IBA). In
the last couple of years, EASE has enabled effecting a fransformation by

making PSBs prime movers of smart lending and tech-enabled ease of banking
for an aspiring and inclusive India, while simultaneously hard-wiring sound
banking through IT systems, adopting a transformative agenda of collaborative
banking among the PSBs. It also encapsulates a synergistic approach fo
ensure better customer service, simplified and enhanced credit outreach with
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digital adoption. Major initiatives taken under EASE reforms with regard to
customer services and convenience, include, inter alia, the folfowing:-

(i)
(i)

o (i)

| ”(iv). |

Through' improvements in digifal channels, most branch-based
services are now accessible to customers using mobile and
internet banking, including in local languages.

Customer ease has been enhanced through Bank-Mitra-based
near-home services in rural areas by prowdrng ~30 banking
services per bank.

Banks have introduced Door step Bank:ng for both non-financfal

g and frnancral servrces

On~srte self servrce machrnes/kiosks such as passbook printing
machines, cash dispensing and depositing rnachrnes have been

e -made available in branches :

..-_:.-(v)

| 'Improye_rn_en_t of custome_r. experience at the call centres by
. improving various parameters like the number of services offered

f-through IVR, number of customer services and lead generation

Services, abandonment rate, resolutron rate, the average number

- of call centre. agents for every operatrve account average

(vii)

(viii)

._:handlrng tune etc

-Banks prowde the optron to capture customer experrence and
- feedback through various channels. :

Banks have started assessments of emp_loyee ‘performance
based on customer experience and feedback.

Digital foan request initiation through call centres/SMSs/
apps/website/missed calls has been enabled for retail, MSME,
and agri products. Door-step product advice and loan facilitation
support - to customers for personal segment, MSME and
agricultural loans has afso been initiated by PSBs.
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(ix)  Customer-need-driven analytics-based credit offers have been
given an impetus. It has also enhanced credit outreach and
improved customer offerings.

(x)  For enhanced customer service through improved turnaround
time (TAT), banks have —

(a)  operationalised single window operator counters for both
financial and non-financial transactions in fransaction-
intensive branches. :

~ (b) started centralized monitoring of customer complaints and
redressal in prescribed TAT.- Also, number of complaints
related fo 10 leading complaint categories i is being tracked

- and momtored tor effectrve resolutron :

(c) | adopted prudentral potrcres to ensure the adoption of cash-
| .-flow based lendmg

ol -enabled faster processmg of MSME and agrrcultural foans
L }-_through drgrtrsatron and centralrzatron of processrng hubs.

Further RBls Master Crrcular dated 172015 on’ Customer Service also
provides that banks' systems should be oriented towards providing better
customer service and banks should periodically study their systems and their
impact on customer service. Banks ‘are required ‘to have a Board-approved
policy for general managernent of ‘the branches, coveriig inter alia the
following aspects -

() Providing rnfrastructure faciliies by branches by bestowing
particular attention fo providing adequate space, proper furniture,
drinking water facilities, with specific emphasis on pensioners,

- senior citizens, disabled persons, efc.

(i)~ Reviewing and improving upon the existing security system in
branches so as to instill confidence amongst the employees and
the public.

Page10 .: °*



(i) Use of Hindi and regional languages in transacting business by
" banks with customers, including communications to customers.

(iv)  Training of staff in line with customer service orientation. Training
in Technical areas of banking to the staff at delivery points.

(v} Holding customer relation programmes and periodical meetings to
interact with different cross sections of customers for identifying
_acﬁon pofnts fo upgrade the customer service with customers.

; ':(vi)._ :st:t by senior ofﬁmals to branches at periodical intervals for on
L _; _the spot study of the qual:ty of service rendarad by the branches

(vu) Prowdmg custome!s with - booklets cons;stmg of all data:ls of
P - service and facilities available at the bank in Hindi, Engl:sh and
____the concemed regfona/ Ianguages - - |

8. ln paras 21 and 22 of tha Report the Commlttee had observed/recommendad
asfoliows i R e - R . .

i ‘Based on the mformatlon furmshed by tha M:n:stly of Fmance (Department of
Financial Serwces)/SBl 'PNB and ‘UCO Bank, the Committee note that the
. State: Bank of India (SBl): has been offermg various. types of . Cred:t Schemes
- and- products under Agriculture, MSME, Corporate ‘and -Personal segments
thereby, covering all sections of the Society including the customers of all the
North-Eastern States, provided they meet the eligibility criteria. In this
connection, the. Committee ‘note that in case of SBI, the number of accounts
under various types of Credit Schemes and products was 3,50,711 through
which amount of Rs.14,635.12 crore was sanctioned during FY 2019-20.
During FY 2020-21, through 4,44,589 loan accounts, Rs.19,246.03 crore was
sanctioned and during FY 2021- 22, through 4,48,054 loan accounts,
Rs.24, 413.67 crore was sanctioned in the North-Eastern States (Guwahati
Circle). In the State of Assam, the number of such loan accounts was 1,99,504
through which amount of Rs.7,876.86 crore was sanctioned during FY 2019-
20. During FY 2020-21, through 2,52,356 loan accounts, Rs.10,303.82 crore
was sanctioned and during FY 2021-22, through 2,62,220 foan accounts,

Page 11 = - 2




Rs.12, 806 43 crore was sanctioned. As far as PNB is concerned, the Bank has
taken various steps to combat the challenges/iosses suffered by the stressed
MSMEs in line with the directions of Ministry of MSME, viz., launching various
Schemes and Programmes to help MSMEs for becoming globally competitive.
PNB has been offering Government led initiatives like GECL, Credit Guarantee
Scheme for Subordinate Debt, PM SVA Nidhi, PMMY, PMEGP, Stand Up India
and Restructuring of Advances besides, digital initiatives like eRenewal of
Working Capital Loans, Loan Management System PNB LenS,
Psbloansin59minutes.com, eMudra (Shishu) Scheme. Apart from this, PNB
has adopted different clusters, e.g., Bamboo Cluster, Handloom, efc., along
- with micro, small and medium enterprises involved in manufactunng and
service, sectors through GBBs, PLPs, MCCs and CBBs. During FY 2019-20,
* the PNB has provided loans to 24,105 beneficiaries in the North-Eastern
" Region whereas, in the State’ of Assam, the number of beneficiaries were
19,056, However during FY 2020 2021, the number of beneficiaries were
21,002 in the North- Eastern Reg:on and in. Assam it was 15,559 and during FY
2021-22, 14,442 beneficiaries “of the North-Eastern Region and 10,971
~beneficiaries of Assam were provided loan by the PNB, The Committee further
" note that: the UCO Bank has implemented various Government Sponsored__

Schemes like PMMY, PMEGP, KCC, NRLM, NULM, PMFME and Stand-Up

India, efc., in the North-Eastern Slates. Besides, UCO.Bank has also

_;_implemented other ‘Schemes to cater- the specific ‘needs. of business
*enterprises such as Agncuh‘ure Term Loan for Tea-Garden and- Cold Storage
- financing, efc., UCO Trader for ﬂnancmg Trading Activity, UCO Udyog Bandhu
for financing Manufacturing and Service Unifs and UCO Commerc;al Vehicle
for fmencmg Commerc;al Veh;cles : i s

White acknowledgmg the effon‘s of Stete Bank of lnd:a (SBI) Punjab National
Bank (PNB) and UCO Bank in offering various Credit-linked Schemes and
products in the North Eastern Region, the Committee would' fike to point out
~ that the geographical, demographical, occupational and cultural factors should
also be kept in view while devising the ways and means to create awareness
among people about various Government Sponsored Schemes and products.
The Management of these PSBs should explore the feasibility for expansion of
the Bank Branches/Services to the remotest parts of the North Eastermn Region
for customers' convenience as part of financial inclusion, since a bank account
is the primary requirement that enables access to any banking service or
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product and credit. Besides, as the services and products offered by the Banks
might not be known to the customers residing in the remote areas, the Banks'
Management should put in their consistent efforts to promote Government
Schemes throtigh various advertisement vehicles regularly so that the general
public are aware about these Schemes. In this sequel, the Committee desire
that the Ministry of Finance (Department of Financial Services) should ensure
that all the Government Sponsored Schemes and products are offered by the
State Bank of India (SB), Punjab National Bank (PNB) and UCQ Bank to the
people who are residing at remotest areas of the entire North Eastern Region
so that they could be able to achieve .the desired results with effective

~ implementation. The Committee -would like fo be apprised of the renewed
strategy to be formulated in this__regard_.wfthin three . months of the presentation
of thrs Report to the House

9. The Mlnistry of Flnance (Department of Flnanolal Serwoes) in their action
taken replles have submltted asfollows:- 0 .

i ':-:"All three Banks ie SBI PNB and UCco Bank are takrng various measures fo
~ expand the reach of GSS and products to the people of the North Eastemn
Reg:on The steps taken by these banks are as under:-

'-State Bankoflndra S

- '(a) Ratn/ Sandhya Shtwr Bank is oonduonng Ratr:Shrvrr/ Sandhya
Shivir every Thursday Whereby branches in the Rural/ Semj
Urban areas participate in the camp and Senior Officials from
Regional/ -Zonal/ Local Head Office also aftend such Shivirs fo
promote and create awareness about Banking products especially
Government Sponsored Schemes .

(b) Govt. Sponsored Schemes (GSS) Day Friday has been
declared as GSS Day in the Region. Each branch of the Region
conducts the GSS Day in their branch with focus on promoting
Govt. Sponsored Schemes and sourcing GSS products such as
Pradhan Mantri Employment Generation Programme (PMEGP).
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(c)

Rejection Review Committee: A committee has been formed at
each Regional Office to review the rejected loan application under
Government  Sponsored  Schemes for reconsideration by
Sanctioning Authority, if found eligible. This initiative has been
taken to ensure that the benefits of GSS reached to al rgrble
applicants.

Punja_b _National Bank

(a)

PNB is organizing various camps at all levels like branches,
circles and spreading awareness amongst public fo avail these

~ credit facilities to improve and upgrade therr lrvmgs

(b)  Necessary instructions have been given to Guwahatr zonel office
“to promote and provide financial literacy to the people of North -
- East region regarding GSS by organizing camps, holding meeting -
and through financial literacy ‘centers thereby, increasing the
- financing in-GSS. The performance of the same is monitored by
-+ Head. office. Detail of such camps. orgamzed by. Guwahatr Zone
“covering North: east durrng the last year-are as under- -~
Sl District State Nature of Camp .| No.of |  No.of
Nao, : v | Camps | Participants
1 Majuli Assam Mega Agriculture Credrt Camp 1 68
2: L\ Majuli o Assam !ntensrveAwareness Programme ; 1 50
A3 iJorhat | Assam PM SVANIdhi ' 1 110
4 | Dibrugarh Assam _Govt Sponsored Schemes 1 45
5 Drbrugarh Assam Social Security Schemes ™ - 2 104
6. Hariakandr Assam | Govt Sponsored Schemes & Social 6 155
.| Security Schemes -
7 Tmsukre Assam | Financial Literacy Camp 8 - 106
8 Lakhimpur Assam Financial Literacy Camp 31 1632
8 Dhemaji Assam Financial Literacy Camp b9 5535
10 Dibrugarh Assam Financial Literacy Camp 17 619
11 Sivsagar - Assam Financial Literacy Camp 70 2828
12 Golaghat Assam Financial Literacy Camp 12 450
13 { Charaideo Assam Financial Literacy Camp 7 214
14 | Jorhat Assam Financial Literacy Camp 12 329
15 | Majuli Assam Financial Literacy Camp 14 1044
16 | Morigacn Assam Financial Literacy Camp 13 353
17 | Hojai Assam Financial Literacy Gamp 13 298
18 Nagaon Assam Financial Literacy Camp 17 417
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19 Biswanath Assam Financial Literacy Camp 8 333
| 20 Cachar Assam Financial Literacy Camp 20 576
21 Hailakandi Assam Financial Literacy Camp 15 215
22 | Karimganj Assam Financial Literacy Camp 11 182
23 | Imphal East | Manipur | PMEGP, NRL.M, NULM, SSS ETC. 5 5156
24 Bishnuptr Manipur | SSS, PMEGP, NRLM ETC. 4 220
25 Tamenglong | Manipur | PMJJBY, PMSBY, APY, PMMY, 43 383
PMEGP, NRLM ETC.
26 | Ukhrul Manipur | SSS, MUDRA, PMEGP, NRLM 16 494
ETC.
| 27 | Jiribam Manipur | PMEGP, NRLM, NULM, SSS ETC. 16 560
28 West Tripura | Tripura | MSME Cluster Outreach 1 200
- Programme
29 West Tripura | Tripura Workshop on PMFME & NULM 1 200
: Scheme
30 Seutn Tripura | Tripura Sensitisation Camp on MSME 1 45
31 | All District  § Tripura | Nation Wise lnrenswe Awareness 183 4393
32 | West Tripura -} Tripura - - | One, Day Workshop on PMFME : 1. - 100
1. -~ ~ | Scheme. _
| 83 ° | West Tripura | Tripura | Regional ~ Conference - “on 1 300
Coopeoe s oy | Sustainable o Development - of | :
i Coi | MSME N I )
34 Dhalai Tripura Enfreprenersh!p Awareness 31 475
. Programme. _ '
| 35 | Gomati Tn’pura Entreprenership, Awareness 40 400
Lo e o e Programime BRI -
36 South Tripura. _Trrpura___ Entreprenership .. - Awareness | 42 - 425
S R | Programme =~ 4 ¢ ' _
137 A Districts < AN T NE MSME CAMP 21 872
col v | States : :
- 138 | Guwahati | Assam . Busiess Semfnar wrrh The 1 50
S ‘ I Members of Laghu Udyog Bharatf '
UCO Bank

The following efforts havé been taken by the Bank to pfom'brte GSS schemes:-

(i)

Bank has advi_sed all three Zonal Heads in North-Eastem regions

to sensitize Branches about various credit schemes with special
focus on PMEGP and exped:te sanction/disbursement under
these schemes. :
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(i) Bank Branches are organizing the Login‘ Days/credit camps and
are also actively participating in the credit camps orgamsed by
various Government organizations.

(i) To minimize rejection of application at Branch level, a committee
has been formed at Zonal Office level to review the rejected
apphcat:ons so that no application should be rejected without valid
reasons.”

10.  In paras 23 and 24 of the Report, the Committee had observed/recommended
as fol!owe-

“Based on the rephes furmshed by the M:mstry of Fmance (Depan‘ment of
Financial Services)/SBI, PNB and UCO Bank, the Committee note that the
three PSBs, under reference, have been providing loans under various
Government Sponsored Schemes such as PMEGP, DAY-NULM, DAY-NRLM,
- PMMY and Stand Up Indfa in Non‘h Eastern States in general and Assam, in
pamcular o S

The Commm‘ee would however I:ke to highl:ght that the Government Schemes
such as PMEGP, DAY- NULM, DAY-NRLM, PMMY and Stand Up India are
flagship schemes fo facilitate generetfon of large-scale employment for youth of
the country and for the promotion and development of MSMEs which are
involved in manufacturmg, trading and service activities byi improving access to
finances. Further, these schemes have been formulated to provide financial
assistance to all the regions and sections of society including SC, ST and
Weaker Section. As a consequence of the Covid-19 pandemic, there was
scarcity of employment in the country and the MSME sector, in particular, was
badly hit resulting in number of people losing their livelihood. Morsover, the
SC, ST and Weaker Section which are vulnerable segment of the society were
marred by the financial distress due fo the pandemic. In such a scenario, the
Commitfee -are of the considered view that effective implementation of
aforesaid flagship schemes can usher the resurgence of MSME sector,
particularly in the North-Eastern Region, thereby fulfilling the Government's
vision of ‘Aatmanirbhar Bharat'. The Committee, therefore, urge the Ministry of
Finance (Department of Financial Services) to ensure that all the above
Government's flagship schemes are effectively implemented by the State Bank
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1.
taken replies, have submitted as follows:-

of India (SB), Punjab National Bank (PNB) and UCQ Bank so as o ensure the
optimum utilisation of allocated funds under these schemes in order to create
large-scale employment to the workforce of the country.”

The Ministry of Finance (Department of Financial Services), in their action

“The Depadment is regularly monitoring the implementation of all the above
Govemnment Flagships schemes including PMEGP by SBI, PNB and UCO
Bank in the country specifically in the North-Eastern Region. The Banks are

taking several steps to promote and :mplement all products under GSS in
. j_Non‘h Eastem states 3 SUANS

‘State Bank of Indta |

SSBI is leveraging its Banking Correspondent Network and Operatmg Suppon‘
- Services. subsrd:afy to increase the sourcing of new applications under the

" ~ above. F!ag Ship- schemes. SBI. has tied up with Dalit Indian Chamber -of

~ ‘Commerce and Industry (DICCI) to source and handhold - applicants for
_ -.documents complet:on fn various Govemment sponsored schemes The credit
'growth in these ﬂagsh:p programmes is ws;ble in the data prowded as under -

OUTSTANDING ASON_

P;RODUCTS_' Lo +-31.03.2022 1+ 31.03.2023 -30.09.2023 B
- N “Amt (Rs in Cr) ~Amt (Rs in Cr) Amt (Rs in Cr)
PMMY : 24,856 : 37,925 40,094
SUI - 1,887 3,703 4,163
PMEGP 2,223 3011 . | 3481 -

The position of Government Spensored Schemes.ddring FY 2022-23 is as
under:- :

Loan Sanctioned L.oan Sanctioned
Product As on 30.09.2023
' Number Amount Number Amount
(Rs.InCr) | (Rs. In Cr)
PMMY 53,045 983.95 7,52,847 18,973.00
Sul 1,743 419.91 9,767 1,833.08
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.| 120,33

| PMEGP | 2527 [ 10,191 | 923.45
Year wise PMIMY Sanctions
' State 2019-20 2020-21 2021-22 2022-23
Alc Amt Ale Amt Alc Amt Alc Amt
Assam 3471  69.35| 7,349| 11021 | 8241] 123.98| 14.868! 21265
Arunachal 247 10.50 460 1418 | 2395 | 3951 | 3848 | 59.54
Pradesh ] o _ o
Manipur - 703! 1536 3832| 3284 1,906 27.20| 3030| 5822
Meghalaya 454 | 1353 | 1204| 31.97| - 1121| 3435| 1,990 56.98
Mizoram 391 1273 665| 1828|  489| 2031| 798| 37.19
Nagaland 57| 1960 | 1548 31.791 2040| 4321 4389|  90.80
Tripura 691 1576 | 1504 | 2287 1266] 28.26| 1,656  40.45]
Total 6,534 | 15684 | 16562 | 26208 | 17458 - 316.81.[ 30,579 | 555.83
-.Year w:se SUl Sanctions - - e -
2019-20 2020-21 . 2021-22 202223
_ Srate ' 'A__/c o Amt '_A/_c__ Amt | Ae | Amt | Ak Amt
. 'Assam 178 T 046] 123 30801 86| 5238 'i'."-._'3o3_-___ 103.53 |
| Pradesh s p0g g6l 812 “-184---'9‘11:53:'-.'- 111! 18.28.
M‘anfpur' 16 289 4| 078 24 539 671 1282
Meghalaya 5 0.60 35 13.94 37 12.78 72 19.83
| Mizoram | 28| 513 57| - 1207 110 23.80 851 2241
| Negaland | - 36|  657|. 681 1415 83| 1802]  67i 1849
| Tripura 131 0.51 1721 4.64 114 724 57 14.45
Total 281 36 55 495| 8399 608 | 128.19 762 | 209.60
Year w:se PMEGP Sanct;ons
2019-20 2020-21 2021-22 2022-23
State Alc Amt Al Amt Al Amt Ale Amt
Assam 557 19.28 977 |  38.74 990  40.72 811 47.28
Arunachal ‘ o
Pradesh 811 4151 83 5.41 91 5.97 79 8.66
Manipur 416 10.00 450 | 1215|450 12.33 75| 1232
Meghalaya 160 5.15 328 13.58 337 14.19 346 20.88
Mizoram 127 543 128 5.37 148 7.03 60 4.11
Nagaland 516 16.30 569 | 1574 569 15.71 722 23.86
Tripura 132 472 118 478 126 5.72 134 6.36
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Total | 1989 ] 6503 2652|0578 | a1 | rores| _asor| 1asar]

SBI is also engaging with Government departments to promote Atmanirbhar
Bharat Schemes. SB! has signed an Mol with Assam Food and Civil Supplies
Corporation Ltd. to sanction Rural Godown, Mini Rice Mill and Paddy Dryer
Unit under Agri Infrastructure Scheme.

Punjab Natr'onal Bank

 The detarls of GSS rnoludrng PMEGP has been reiterated to Guwahati Zonal
office, to promote and provide financial literacy to the people of North East

- region. regarding . these schemes specially. to SC, ST & Weaker sections by
- organizing camps, “holding meetrng and through financial literacy centres.

thereby, increasing the financing in these schemes and contr:butrng in fulfilling
the Government's vision of ‘Aatmanirbhar Bharat The performance. of the

| ~same is monifored at Head Office level. Further Guwahatr Zonal office has

- also been requested fo communicate the same in the meetings with State. level

" Bankers committee. (SLBC), District level Review Committee .(DLRC), Block
 Level Bankers committee (BLBG). The data presented below rllustrates the_
._;._3'--1credrt growth Wrthm these ﬂegshrp programs - S

PRODUCTS - f T OUTSTANDINGAS ON -

31.03.2022 | 31032023 | 30092023 :
| Amt(RsinCr) | Amt(RsinCr) | Amount(Rs. In Cr) --i
CPMMY | 23042 25855 - 27265

sul 2233 2408 L 4
| PMEGP___ 2040 M2 | 4225

The position of Government Sponsored Sohernes durrng FY 2022-23 is as
- under.- '

Loan Sanctioned Loan Sanctioned
Pro duct “Ason 28.07.2023 As on 30.09.2023
Number Amount - Number Amount
(Rs. in Cr) (Rs. in Cr)
PMMY 239949 6805 467256 11104
Suf 50 9.12 70 17
PMEGP 1699 172 4224 555.64 |
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Year wise PMMY Sanctions

2019-20

2020-21

2021-22

2022-23

State

Alc

Amt

Alc

Amt

Alc

. Amt

Alc Ami.

Assam

19418

463.93

19418

463.93

24050

~ 583.81

26502 846.21

Arunachal
Pradesh

193

8.82

193

8.82

107

5,98 .

134 6.97

Manipur

1699

24

1693

24

1507

28.87

1576 | 50.03

Meghalaya

529

11.65

528

11.65

618

10.76

768 18.22

Mizoram -

289

10.71 -

288

10.71

208

10.06

317 15.86

| Nagaland - -

443 -

162

4.43

160

8.1

349 18.59

Tnpqra .

488

108.75.

4888

108.75

5683

| 13947

8777 | 188.11

Total

27178

63229

97178

632.29

Sanctions -

32333 |

788.05

38423

1143.99

_Year wise SUI

2019-20

20201

202197

202223

Ale .

Amf

Ao

_Amt

Alc

= -f.Amt_._.

Ale .

Amt

| Assam . .

: 0,00, 3

7

098 -

12.18

1] on

[ Arunachal |

o Pradesfr: "

) 0.0

1 000

‘Manipur

000 |

000

15

%

0.0

Meghalaya

0.00

0.00

15 2.48

0.00

Mizoram -

0005

0.00

6 { 100

0.00

Nagaland - '. __

S

.00 -

0.00

T3 049

0.00

Tripura.-- .- .

.

205

0.00 -

24

4.08

- 0.13

Total .

o oio|s|oisiesl

0.98

96

25,00

M la o] Slaes o] e

0.27

Year wise PMEGP Sanctions

2.40

S__ta_te _

2019-20 -

2021-22

2022-2

3

Alc

Amt

2020-21,

Alc

~Amt

Alc Amt

Alc

Amt

Assam

577 2

7.59

442

25,14

614 41.70

814

. 60.14

Arunachal

Pradesh =~

3

0.18

0

0.00

9 0.89

14

1.74

Manipur

138

7.12

219

15.53

159 14.00

127

10.07

Meghalaya

7

0.17

0.10

0.25

12

0.78

Mizoram

10

0.589

10

0.76

13 1.21

18

1.40

Nagaland

38

4.16

35

3.21

55 5.92

40

3.80

Tripura

206 1

1.99

178

11.27

174 12.65

184

13.03

Total

979 5

1.80

885

56.00

1028 | 76.62

1209

90.96
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UCQ Bank

Bank is taking all necessary steps to promote and implement PMEGP
and other schemes in North-Eastern states and committed to fulfilling
Government's vision of ‘Atmanirbhar Bharat’. The performance of these
schemes is being monitored at Head Office level reqularly.

Initiatives to increase credit flow in North-Eastern Region.-

(a)  Forgreater financial deepenihg in North- eastern regions, the bank
is in process of opening 5 more brenches for better penetration
through ph ysical outlets.

(b) Bank would fuﬁher explore to pehefret_e its presence in the
. -untapped area of the State. -

(¢}  Deployment of SHG member as Business Correspondents i.e. BC

. Sakhi with. deployment. of additional. 1500 BCs for the. current
“financial year ie.2022- 23and next financial year 2023-24, for
provrdmg better bankrng facility in Non‘h eastern regrcn .

Cofd)s _Drgrtal Bankrng fecrlrtres are also berng provrded to rmprove:
i -frnancra/ deepenrng S : -

() Tergeted rrnancral literacy camparqns are berng orgenrzed in
various center for ereatmg awareness about various Government

oc_hemes. S

(i Creating awareness and burldmg capacities of feld functionaries
and BC Sakhi's on the banking system to provide efféctive service
to the customers of North-eastern region.

(g)  Creating awareness of various Govermnment sponsored schemes
through banners, posters.

() Sending SMS alerts to the customers about various banking
products of UCO Bank.
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i)

)

Establishing a sustainable CSP (Customer Service Points)
nelwork to offer banking services in un/under banked villages.

Organizing camps for educating banking services/products and

identifying credit requirement of the customers.

(k)

| Meeting with Gowt. officials for identification of beneficiaries for

extending credit faorlrtres for varrous govt schemes covered under

' _' Atma Nrrbhar Bharat

()

Scouting loan proposals through various digital channels, BC

_pornts other than Walk-m-customer |

(m)

Visit to SRLM offrcrals are done on’ regular/frequent basis to'

o garner fresh/new cases.

~The provrded deta below demonstrates the. expansron of credrt within these

ﬂagshfp programs . _' v
PRODUCTS | OUTSTANDING AS ON .
AU 31032022 31032023 | 30.09.2023
Amt (Rsin Cr) Amt (Rsin Cr) - o Amount (Rs. in Cr)
PMMY 4700 5695 5770
- 618.99 - 75240 797.64
- PMEGP- 034828 449.51 55248 .

The position
under:

of Government Sponsored Schemes dnring FY 2023-24 is as

Loan Sanctioned Loan Sanctioned
Product Ason 28.07.2023 As on 30.09.2023
Number Amount {Rs. in Cr} Number Amount (Rs. in Cr)
PMMY 44147 942.01 - 112166 2183
SUl 222 57.27 323 ©87.09
PMEGP 716 80.70 1359 156.88
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Year wise PMMY Sanctions {Amt in Crs)
2019-20 2020-21 2021-22 2022-23
State Ao | Ami Ao At | Al A Ao Ami
Assam 704 1 23868 | 15395 | 158.05 9719 | 296.67 | 12383 | 394.36
Arunachal Pradesh 19 0.42 129 1.33 14 0.31 40 1.25
Manipur 704 9.68 1835 12.37 661 10.74 801 14.33
Meghalaya 202 3.94 333 4.02 146 378 190 4.71
Mizoram 172 5.31 442 6.9 63 2.44 93 4.53
Nagaland 396 6,97 546 . 8.18 190 6.96 363 13.31
Tripura 1258 18.39 3041 35.92 1579 29.03 1985 44,57
Total 3455 | 28339 | 21721 | 22677 | 12372 | 349.93 | 15855 | 477.06
Year wise SUI Sanctions e ~(Amt in Crs)
T T 2019-20 _ 2020-21 2021-22 2022-23
-, State Ne | Amt | A | Am .| At | Amt | Ak Amt
Assam - 0| 26 | 624 | 33 | 699 | 13 | 377 32 7.8
Arunachal Pradesh | ~0 | 0 0 0 10 0 1] 04
Manipur .- S R I I ¢t SV R B IR R T 1 223
Meghalaya 2084 ] 03 e 015 | 4.0 | 103
Mizoram - oo | os18 726 1. 012 .| 0 0 .
Nagaland -~ |- 9. | 328 | 8 | 41 | -4 | 16 | 14| 22
Trpwra - |4 |08 | 6 | 1 | 3 | 116 .| 6. | 13
o Jotal | 88| 1703 | 85 | 199 | 23 | 695 | 68 1484
. Year wise PMEGP Sanctions .. . Sl T {Amtin Crs)
‘State T 2019-20 " 2020-21 2021-22 2022-23
I , Ac | Amt Al Amt Alc Amt | Al Amt
Assam - 206 307 182 2.82 119 1.45 195 13.63
Arunachal Pradesh | 0 - 0 1 0.24 4 014 | 4. 0.39
Maniptr 8 0.16 18 0.49 6 0.10 50 3.10
Meghalaya 2 0.02 0 0 0 0 2 0.29
Mizoram 22 0.35 15 0.26 2 0.03 3 0.12
Nagaland 15 0.71 18 1 09 25 | 059 "] 90 5.64
Tripura 2__| 04 7o 035 20 4 023 1 62} 308
Total 275 4.73 251 5.12 176 2.54 406 26.25

12.
" as follows:-

In paras 25 and 26 of the Report, the Committee had observed/recommended

‘Based on the stafistical details provided by the Ministry of Finance
(Department of Financial Services)/SBI, PNB and UCO Bank, the Committee -
note that the three PSBs under reference, viz., SBI, PNB and UCO Bank have |
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disbursed the Ioens under the ECLGS' Scheme in North Easterh States SBI

of Rs.810.24 oro_res had been made through 12, 013 accounts, cumulatively
from 01.05.2020 to 30.04.2022 in the North-Eastern States. As regards PNB, a
total number of 7,660 beneficiaries (6,193 beneficiaries in Assam State) had
been sanctioned GECL in the North East Region in the year 2020-21. Similarly,
in the year 2021-22, PNB had sanctioned 2,199 beneficiaries (1,719
beneficiaries in Assam State} under GECL. Scheme. Further, UCO Bank had
extended benefits under ECLGS facility to 13,441 beneficiaries amounting to
Rs.139.71 crore (9,928 beneficiaries amounting fo Rs.106.28 crore in Assam)
to meet their operational liabilities and resume busmesees m wew of the
. 'drstress caused by the Covrd-19 pandem:o : -

| The Commlttee are constramed to note the poor ratio of the sanchoned amount
and disbursement under the ECLGS Scheme in North-Eastern States, -
especially at the time when MSME sector was: struggling to survive and then R
revive from the adverse lmpact of COVID 19 pandemfc and remain in operation

- due to liquidity crunch. The Committee, therefore “recommend the Ministry..of
.. Finance (Deoen‘ment of Financial Semoes) fo ensure that the State Bank of -

*India (SBI), -Punjab. National Bank (PNB) and UCO Bank should optrmally o

utilize the allocated funds through disbursement of loans -under the ECLGS

Scheme for the development and growth of MSME sector in the North-Eastem
- States through creo’:t support to e)ostmg enterpnses and encouragmg creahon
”ofnewones " . i

13.  The Ministry of Finance (Department of Financial Services), in their action
taken replies, have submitted as follows:- '

The comments submitted by the Banks are as under:-

State Bank of India

(i) The Bank has implemented ECLGS scheme as per GOI
guidelines issued from time to time. Scheme details have been
updated in Bank's website. Various outreach programmes have
_been conducted and also sent Bulk SMS to all eligible customers.
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(i} Total loans sanctioned to North Eastemn States by SBI under
ELCGS as on 31.03.2023 is as under:-
No of accounts Amt Sanctioned (In Cr.) Amt Disbursed (In Cr.)
10918 714.72 689.53
Punjab National Bank

All eligible case were sanctioned loans under ECLGS scheme at the
earfiest and the sanctions were equal to their eligibility.

ECLGS - North East Region.-

{Amtin Crs
FY Total Eligible Beneficiaries Amount Total % |
= | Eligible Amount sanctioned sanctioned Disbursement | Disbursement
.| beneficiaries
FY'20-21 7660 333 7660 333 245 73.57%
FYy21-22 + = 2189 - 133 2199 133 91 68.42%
FY22-23 60 | 3395 60 | 33.95 30.13 88.74%
ECLGS-Assam o
~FY | TotalEligible Eligible Beneficiaries Amount Total %
beneficiaries Amount sanctioned sanctioned | Disbursement | Dishursement
FY'20-21 6193 282 - 6183 282 196 68:50%
FY?21-22 1718 113 1719 113 75 66.37%
FY22-23 58 33.87 58 33.87 30.13 86.95% |
UCQ Bank

Bank has extended benefits under Emergency Credit Line Guarantee Scheme
(ECLGS) facifity in North-Eastern States. Bank has made efforts through 2
campaign to publicize the scheme and sanctioned the facility to ail eligible
applicants.. Performance under ECLGS in North-eastern states as on

31/03/2023 is as under.- .
e _ {Amt in Crs)
State - Sanctioned
ARUNACHAL PRADESH 87 075
ASSAM 10,269 117.85
MANIPUR 1,051 3.87
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MEGHALAYA 175 1.80
MIZORAM - 315 /.52
NAGALAND 457 3.33
TRIPURA 1,565 20.70
Total 13,919 155.82
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OBSERVATIONS/RECOMMENDATIONS

Implementation of necessary and appropriate measures with renewed approach
to keep the momentum on the reducing trend of NPAs

14. Based on the careful scrutiny of statistical details of NPA levels in
respect to the_three leading Publ_ic Sector Banks, viz., SBI, PNB_and UCO Bank
operatlng m the.l\lorth Eastern Region as furnished by the Ministry of Finance
- (Department of anancral Servrces) and the three PSBs durlng the detalled
examznatron of the representahon of Shrl Pham Dhar Das the Commlttee had_
acknowledged that the rncrease in stress rs malnly due to slow-down in the_
economlc actmtles due to Covrd 19 dlsruption and resultant fall |n lncomet

whrch affected the repaymg capacrty of the borrowers However due to vanous |
pohcy measures mrtiated by the Government and Reserve Bank of lndla and_' .
| operatlonal efforts by the Management of these PSBs NPA levels of the Banks_.
were showmg |mprovement m recent trmes W|th easmg of pandemlc levels

| Notwrthstandlng the above the Commlttee whlle cautloning the Management of
these PSBs to professronally manage the sanctionrng of Ioans and devrse thelr.
own un:que and innovatrve monrtorlng mechanlsms to not;ce early srgns of'
stress on the loans dlsbursed by thern so that correctwe measures could be_
taken at an approprlate tlme had hsghllghted the need for these PSBs under
reference to reduce the volume of their bad loanslstressed assets while
focusing on their resolutlon, thereby, freemg their balance sheets from negative
impact and improve_ their financial: position by putting in place a 'rob_ust,
proactive and effective supervisory mechanisms which would strengthen their

overall capital position. The Commlttee had, therefore, recommended that the
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Mlnlstry of Finance (Department of Financial Servrces) in coordination with the
Reserve Bank of India and the Management of these Pubhc Sector Banks viz,
SBlI, PNB and UCO Bank to take all necessary and approprlate measures to
keep the ‘momentur on the reducmg trend of NPAs which would allow these
PSBs to focus on thelr core 0perat|ons of prov:dmg credit for fresh ;nvestments

and also |mprove therr busrness actwitles wrth opemng up of the economy

: 15_. The Mrnlstry of Fmance (Department of Frnancral Servrces), rn therr actron
---taken rephes have submrtted that the comprehensrve measures have been
Di-taken to reduce and control non performmg assets m pubhc sector banks onz
'account of whrch gross NPAs of PSBs have declrned to Rs 4?8 lakh crore:.
'-(gross NPA ratro of 4 97%) rn March 2023 ftom Rs 8 96 lakh crore (gross NPA'
ratro of 14 58%) m March 2018 Further gross NPAs of SB[ has dechned_to _Rc'_: :

crore (gross NPA ratlo of 1 0. 91%) in March 2018 Szmllarly, gross NPA of UCOI
has declmed to Rs 0 08 lakh crore (gross NPA ratio of 4 78%) |n March 2023”._
rfrom Rs 0 31 lakh crore (gross NPA ratlo of 24 64%) m March 2018 and gross:
NPA of PNB has dechned to Rs 0 77 Iakh crore (gross NPA ratro of 8 ?4%} in
March 2023 from Rs 0 87 lakh crore (gross NPA ratio of 18 38%) in March 2018.

The Ministry have also enhsted varrous measures taken to reduce and control
NPAs, such as (i) lmplementat;on of Insolvency and Bankruptcy Code (IBC), (ii)
Oper,ational.isation of a Pre-packaged Insolvency Resolution Process (PPIRP),
(i) Issuing of Prudential Framework for Resolution of Stressed Assets, (iv)
Institution of comprehensive and automated Early Warning Systems, (v)

Creation of Stressed Asset Management Verticals, (vi) Maintenance of Central
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Repository of Information on Large Credits (CRILC), (vii) Amendment to the
Securitization and Reconstruction of Financial Assets and Enforcement of
‘Security Interest Act, 2002 in the year 2016, and (viii) Action against wilful

defauiters.

16. The Ministry of Finance (Department of Financial Services) have further
informed that capital position of PSBs has also strengthened significantly with
capital to risk-weighted assets ratio (CRAR) improving by 387 basis points, to
15, 53% in -March 2023 from 11 .66% in March 2018. Further, CRAR of SBi, PNB
angd uco. Bank has improved | to 14.68%, 15.50% and 16.51% in March 2023 from -
12360%, 9.20% and 10 94% respectlvely in March 2018. .

17. The Committee are not. satlsfied to note. that in. spzte ot a number of.
measures taken to reduce and control NPAs the NPAs posmon of these PSBs-_
have not. lmproved to the Ievel of satisfaction. Further, Capztal to Rlsk welghted
Assets Rat:o (CRAR) has been steadily increased from 11 66% in March, 2018 to '
15%53% in March 2023 and further dunng the five . years from 2018 to 2023,
CR*AR of SBI, PNB. and Uuco Bank has lmproved to 14.68%, 15.50% and 16.51%
m_ .M_arc_h 2023 from 12.60%, 9.20% and 10.94%, _respec_tlvely in March 2018.

18. The Commlttee are well aware that the measures like Insolvency and
Bankruptcy Code, Pre-packaged insolvency Resolution Process Prudentlat
Framework for Resolution of Stressed Assets issued by RBl in 2019 |nstltutlon
of comprehenswe and automated Early Warnlng Systems in PSBs under the

PSB Reforms Agenda, creation of Stressed Asset Management Verticals for
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stringent recovery by PSBs, Central Repository of Information on Large

Credits, amendment made in the year 2016 in the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, -
2002 to make it more effective, etc., are old and already in place and being
implemented by the PSBs. The Committee are, however, constrained to _note |
that despite the recommendation of the Committee to take all necessary and
. appropriate 'measures to keep the momentum on the reducing trend of NPAs
which would aliow these PSBs to focus on their core: operatrons of provrdrng
credzt for fresh rnvestments and also rmprove therr busmess actzvrtres with
opening up of economy, rt appears that the Mrnrstry of F:nance (Department of
Financial Servrces) and three PSBs, SBI, PNB' and UCO Bank ‘are hesrtat:ng rn'
taklng a proactrve approach in. analyzrng the concerns rarsed by the Commrttee

on Petrtrons and formutatrng new measures for sustarnlng the momentum or'

reducrng trend of NPAs upto a desrrable Ievel

19, The Commrttee therefore once again urge that the Mrnrstry of Frnance
(Department of Frnancral Ser\rices) in coordination wrth the Reser\re Bank of
India and the Management of these PSBs, to take all necessary and appropriate
measures wrth renewed approach to keep the momentum on the reducrng trend
of NPAs which would allow these PSBs to focus on their core operations of
p’rovidi.ng credit 'for fresh investments and also improve‘ their business
activities wrth opening up of the economy. The Commrttee may be apprrsed of

. the necessary action taken in thrs regard.
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Ensuring effective implementation of steps/measures, reforms _being
undertaken by the SBil, PNB and UCO Bank for improving their overall financial

position

20. ~ The Committee while suggesting that emphasis should be given by the
State Bank of India, Punjab rNationaI Bank and UCO Bank on the
responsiveness, assurance and empathy while providing services to their
customers, besides, ensuring effective and efficient security. systems in place
f'or a secured banklng operations and to attract Jincreased . customers
perceptron regardlng service. quallty had recommended that the Mmsstry of
Frnance (Department of Fmancral Servrces), in coordmatron w;th the Reserve
Bank of India and the Management of the State Bank of lnd;a Punjab Natlonat
Bank and UCC) Bank to redraw therr strategzes to work on varrous measures_
and reforms for rmprovmg theu' fmanmal posrtlon whr!e consrdenng all the
B ahove eﬂpects related to customer servlce and convemence S0, that thelr

|mpact is v;s:ble in foreseeable future

?1 Based on the actlon taken rephes furnrshed by the Mlnlstry of Fmance
(Department of Fmancral Servrces) in response to the above recommendatlon
the Commlttee are satisfied to note that in order to overcome the problem of
stressed assets in - Bankmg ‘Sector,’ the Government has lmplemented a
comprehensrve 4R’s strategy of Recognlsrng NPAs transparently, Resolutlon
and recovery, Recapltahsmg PSBs, and Reforms in the financial ecosystem.
The Committee m thls regard, have been mformed that as a result of
lmplementatron of Reforms PSBs performance have shown substantlat

rmprovement over the years, wrth dechnmg gross NPA ratlo and further
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performance of SBI, PNB and UCO Bank has also improved significantly. It has

further been informed that a Reform Agenda of PSBs through Enhanced
Access & Service Excellence (EASE) reforms initiative, has enabled objective

and benchmarked progress on all key areas in PSBs.

22.' The Commtttee while acknowledgmg various reforms ' initiative'
stepslmeasures bemg adopted by the Banks with regard to better customer
| services and convenlence mcludlng lmplementatlon of RBI's Master Clrcular
dated 172015 on Customer Service and general management of the Bank'
Branches would hke to however recommend that the Mmlstry of Fmance:
, (Department of Fmanc:al Servrces), in coordmatron wrth the Reserve Bank of
' Indra and the Management of the State Bank of Indla Punjab Natlonal Bank and:" |
UCO Bank to ensure that these reforms stepslmeasures are smplemented |
effectively by the Banks for rmprovmg the;r fmancral posrtion further whtlef'
conS|dermg all the above aspects related to customer service and convenlence |
so that their :mpact is vrsrble in near future The Commrttee may be apprssed of
the necessary stepslmeasures taken by the Minlstry of Finance (Department of

Financial Ser\nces) in thrs regard

Reviewinq and updating of Measures, -Plans, efc., for ensuring their effective |
implementation of Credit-linked Schemes in the NE Region

23.  While acknowledging the efforts of State Bank of fndia,' Punjab National
Bank and UCO Bank in offering various Credit-linked Schemes and products in
the North Eastern Region, the Committee had pointed out that the geographical,

demographical, occupational and cultural factors should also be kept in view
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while devising the ways and means to create awareness among people about
various Government Sponsored Schemes and products. The Committee had
“further suggestéd that the Management of these PSBs should explore the
feasibility for expansion of the Bank Branches/Services to the remotest parts of
the North Eastern Region for customers’ convenience as part of financial
tnclusion, since a bank account is the primary requirement that enables access
to any banking service or product and .credit Besides. as the services and
products offered by the Banks mtght not be known to the customers resutmg in
the remote areas the Banks Management should put in the|r consrstent efforts
to promote Government ‘Schemes through vanous advertlsement vehlcles
regularly so that the general pubhc are aware about. these Schemes In this
- sequel the Commtttee had recommended that the Nhnlstry of- Flnance
(Department of. Fmancral Sennces) should -ensure. that all the Government
%Sponsored Schemes and products are offered by the State Bank of lndla
Punjab Natlonal Bank and UCO Bank to the people who are resrdrng at remotest
areas of the entzre North Eastern Reg:on $0 that they could be abfe to achleve

| the desrred results W|th effectnre lmp!ementatton

24. .In response to. the aforesaid recommendation of 't.h__e_.Committee', the
Mlnrstry of Fmance (Department of Ftnanctat Servrces) m 'their 'action taken ‘
rephes have mformed that all three Banks e, State Bank of India, Punjab
Natronat Bank and UCO Bank have been taktng varlous measures to expand the
reach of Government Sponsored Schemes and products to the peopte of the

North Eastern Region which are as under:-
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_ State Bank of India -

(i)

(if)
(iif)

Conduct.in'g RatriShivir/ Sandhya Shivir every Thursday.
Friday is the day of Government Sponsored Schemes.

Formation of Rejection Review Committee,

Punjab National Bank

)

___(ii)

Organizing camps .at branches and. circles level for spreading -
awareness amongst publlc to avali the credlt facmt[es '

Necessary :nstructlons to Guwahatl Zonal Offlce for promotmg and .

| prowdmg fmancral hteracy

. .:-;.UCO Bank

i -'_-_-'reglons to sens.ltrze Branches about varlous credlt schemes w1th;-j_ e
special focus on PMEGP and expedlte sanctlonldlsbursement__

' '-under these schemes

: (ii.)

(iif)

UCO Bank Branches are orgamzmg the Logm Dayslcredlt camps;'_
and are also actively partzmpatmg in the credit camps organised by
various Government organizations.

A committee has been formed at Zonal Office level to review the
rejected applications so that no appllcatlon should be rejected
without valld reasons.

The Committee while acknowledging all the above stated measures
which are being implemented through various action taken by the State Bank of
India, Punjab National Bank and UCO Bank with regard to expand the reach of

Government Sponsored Schemes and Products to the people of the North
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Eastern Region, would however, like to recommend the Ministry of Finance
(Department of Financial Services) to ensure the effective implementation of all
such measures in all these Banks, while 'revie\nring and up_datin'g. their plans,
schemes and recommendations of their internal committees formed on a
regular basis in order to ensure that all the Government Sponsored Schemes
and products are offered by the State Bank of India, Punjab National Bank and
UCO Bank to the people who are residing at remotest areas of the entire North
'Eastern Region so that they could be able to achieve the desired results with
effectwe |mplementat|on The Comm!ttee would like. to be apprised of the

necessary measureslsteps taken i in th;s regard

Monrtonnq of rmplementatron of Government Sponsored Flaqshrp Schemes m
North Eastern Reqron : : R B _ Gy

‘6 The Commlttee durlng the course of detalled exammatron of the
representatron of Shn Phani Dhar Das, had noted that three P3Bs ie, State_
| Bank of India, Punjab Natlonal Bank and UCO Bank, have been prowdmg Ioans

‘ under v,.anous Government Sponsored Schemes such as PMEGP, DAY- NULM,
DAY%_NRLM, PMM_Y-_an,d_ Stand Up India in North-Eastern States, in general, and

Assam, in particular.

27, "rh“é Comrnittee had highiighted the importance 'of these Government
Sponsored Schemes whlch are facilitating generation of Iarge -scale
' employment for youth of the country and for the promotion and development of
MSMEs which are involved in manufacturing, trading and service activities by

i.mproving access to finances. Further, these schemes have been formulated to

Page 35 »




- Provide financial assistance to all the regions and sections of society including

8C, ST and Weaker Section. As a consequence of the Covid-19 pandemic, there
was scarcity of employment in the.country and the MSME sector in particular,
was badly hit resulting in number of people losing therr lrvelthood Moreover,
the SC, ST and Weaker Section which are vulnerable segment of the society

- were marred by the financial distress due to the pandemic.

28. In such a scenano the ‘Committee while underscor;ng the effectnre
implementation of aforesard flagship Schemes wh:ch can usher the resurgence' -
of MSME sector, particularly in the North-Eastern Regron thereby fulfrllmg the

Government s vision of 'Aatmanrrbhar Bharat' had recommended the Mrnrstry_._

of Fmance (Department of Frnancral Servrces) to ensure that aII the above_

Government‘s flagsth schemes are effectrvely rmplemented by the State Bank_ = _:

of Ind|a Punjab Natlonal Bank and UCO Bank so as to. ensure the opt;mum”-_'
utrhsatron of allocated funds under these schemes in orderto create large scale_

empioyment to the workforce of the country

29. From the action taken replies furnished by the Ministry of: Finance
(Department of Financial Services) to the above recommendation of the
Committee, the Committee are satisfied to note that the Department of Financial
Services are‘regularly monitoring the implernent_ation'of all the above
Government Flagships schemes including PMEGP by SBI, PNB and UCO Bank
in the country specifically in the North-Eastern Region. The Public. Sector
Banks are taking several steps' to promote and implement all products under

Government Sponsored Schemes in North Eastern States as under:-
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State Bank of India is leveraging its Banking Correspondent Network and
Operating Support Services subsidiary to increase the sourcing of new
applications under the above Flag Ship schemes. SBI has tied up with
Dalit Indian Chamber of Commerce and Industry (DICCI) to source and
handhold applicants for documents completion in various Government
sponsored schemes. SBI is also engaging with Government departments
to promote Atmanirbhar Bharat Schemes. SBI has signed an MoU with
Assam Food and Civil Supplies - Corporatron Ltd. to sanction Rural
Godown Mini che Mrll and Paddy Dryer Unit under Agn Infrastructure

.Scheme L

: ':Punlab Natronal Bank has re.'terated the detarls of Government
Sponsored Schemes fo Guwahatr Zonal office,. to promote and prowde_
financial literacy to the people of North East region regarding these
schemes specrally to SC, ST & Weaker. sections by organizing camps,
holdrng meetmg ‘and- through financial - hteracy centres thereby,'

- -increasing the financingin. these schemes. and. contnbutrng in_fulfilling

the - Governments vision of 'Aatmamrbhar Bharat’ The. performance of .
'_'_-_'the same is ‘monifored. at Head Office level. Further ‘Guwahati Zonal
" office has also been requested to. commumcate the same in the meetmgs

-wrth State Ievel Bankers commrttee (SLBC), Drstrrct Ievel Rewew
"_3Commrttee (DLRC), Block Level Bankers commrttee (BLBC) R

UCO Bank is takrng all necessary steps to promote and rmplement
PMEGP-and other schemes in North-Eastern ‘states and committed to
fulfilling Government’s vision of ‘Atmanirbhar Bharat'. The performance.
of these schemes is being momtored at Head Office Ievel regularly. For
greater financial deepemng in North-eastern regions, the bank is in
process of opening 5 more branches for better penefration through
physical outlets. Bank would further explore to penetrate its presence in
‘the untapped area of the State. Deployment of SHG member as Business
Correspondents i.e., BC Sakhi with deployment of additional 1500 BCs for
providing better bankmg facility in North-eastern region. Digital Banking
facilities are also being provided to improve financial deepening.
Targeted ‘financial literacy campaigns are being organized in various
center for creating awareness about various Government schemes.
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Creatmg awareness and burldmg capacities of freid functronanes and BC N
,Sakhrs on the banking system to provide effective service to the
customers of North-eastern. region. Creating awareness of various
Government sponsored schemes through banners, posters, Sending
SMS alerts to the customers about various banking products of UCO
Bank. Establishing a sustainable CSP (Customer Service Points) network
to offer banking services in un/under banked villages. Organizing camps
for educating banking servrces/products ‘and_identifying credit
requirement of the customers. Meetmg with the Government officials for

" identification of beneficiaries for extendmg credit facilities for various
government schemes covered under Atma Nirbhar Bharat. Scouting loan

| _'proposals through various digital channels, BC points other than waik-in-
- gustomer. Visit: to SRLM offrcrals are done on regular/frequent basrs fo
5 -._L.,.garner fresh/new cases T T R

30The Commrttee acknowledge that as a result of mpiementatron of
Governmen 'a'gshrps Schemes such as PMEGP IAY-NULM__ BAY NRLM
PMMY 'nd_s"‘:ta:nd.'_ Up Indra i North-Fastern States rncludmg -e:PMEGP by SBI o
‘PNB and UCO Bank m the country specrflcally m the North tastern Reglon

have shown substantlal rmprovement m the credlt growth in these flagshlp
programmes The Commrttee wou!d however hke to recommend the Mmrstry
of Flnance (Department of Financral Servrces) to ensure that provrdlng loans
under vanous Government Sponsored Schemes such as PMEGP DAY NULNI
DAY- NRLM PMMY and Stand Up lndla in North Eastern States in general and
Assam, in partrcular be monrtored regularly to ensure that aII the above'

Government's flagship schemes are effectively implemented by the State Bank - |
of India, Punjab National Bank and UCO Bank so as to ensure the opt;mum
utilisation of attocated funds under these schemes in order to create large-scale

employment to the workforce of the country. The Committee may be apprised
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of the necessary steps taken by the Ministry of Finance (Department of

Financial Services) in this regard.

Optrmum utilization of allocated funds under ECLGS Scheme in the North
Eastern States

* The Committee; during the colrse of examination of the fepresentatiori of

Shri Phani Dhar Das, had noted that three PSBs f.¢., State Bank of India, Punjab ™" -

Natlonal Bank and UCO Bank had dlsbursed Ioans under the ECLGS Scheme

rin North-Eaetern ‘States to meet their operatlonal ‘liabilities and " restime -

busmessre m view- of the dlstress caused by the Covzd 19 pandemic The ™

Committee were however constramed te note the poor rat:o of the sanchoned st

' especrahy at the tlme when MSME sector was strugghng to survive and then"" g

| rev;ve from the adverse lmpact of COVID 19, pandemlc and remain’in operatlon"l -

due to !lqmdlty crunch The Committee had therefore recommended the."-

Mmtstry of Flnance (Department of Flnanc:la! Servsces) to ensure that the &:tate -

Bank of Indla Punjab Natlonal Bank and UCO Bank shou[d opttma]ly utrhze the S

at[ocated funds through dlsbursement of !oans under the ECLGS Schemefor”

~ the development and growth of MSME sector in. the ‘North-Eastern- States
through:oredlt supportto exrstmg enterprlses --and-encouragmg creation of new

ones.

32. | Based on the replies furnished the Mlnlstry of Finance (Department of
Financial Services) ln response to the above recommendatton of the

Commlttee ‘the Commlttee note that State Bank of Indla has 1mplemented

Page39.




ECLGS scheme as per Government guidelines issued from time to time and the |

Sciheme details have been updated in Bank's website.’ Various outreach

programmes have conducted and also sent Bulk SMS to all eligible customers.
Further as on 31. 3 2023, in North Eastern States 'SBI has sanctioned loans of
Rs.714.72 crores to 10918 accounts and Rs.689.53 crores has been dtsbursed.

During the financial year 2022~23 “Punjab National -Bank has sanctioned loans

under ECLGS of:Rs.33.95 crore t0:60 ehglble beneftc:lanes and-Rs.30. 13 crore

‘has been d:sbursed uco. Bank has extended benehts under ECLGS facility.in-

“North-Eastern States ‘Bank: has made efforts through a campa;gn to publlcu.e_ o

the’ scheme and sanctloned the facuhty to all ellglble appltcants “As . onb

+ 31.3.2023, under ECLGS m North Eastern States UCO Bank has sancﬂonsd_ S

' !oans of Rs. 1‘35 82 crores to 13919 accounts

33.. The (“omm;ttee hote w;th apprematlen that vartous etforts are bemg made : |

-fby the State Bank of lndta Pun;ab Natlonal Bank and UCO Bank for sanctlonmg_"' .

and. dzsmzrslng loans under the ECt GS Scneme in North t:astern States. The

‘Commiitee, however would hke to once agam recommend the Ministry of

Finance (Department of Fmanc:al Serv:ces) to ehsure that the. State Bank: of_'- |

India, Punjab ‘National Bank and- UCO. Bank should optlmat!y utthze “the

- allocated funds through- disbursement of loans:under the ECLGS Scheme for -

the development and growth of MSME sector in the North-Eastern States

- through credit support to existing enterprises and encouraging creation of new .

ones.
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Prrexvre

MINUTES OF THE THIRTY-FIRST SITTING OF THE COMMITTEE ON PETITIONS

(SEVENTEENTH LOK SABHA)

The Committee met on Friday, 2 February, 2024 from 1500 hrs. to 1630 hrs. in Room
No.117, B’ Block, (Chairperson’s Chamber), Parliament House Annexe Extension, New Delhi.

I

PRESENT
Shri Harish Dwivedi - Chairperson
MEMBERS

Prof. Sanjay Sadashivrao Mandlik
Shri P. Rabindhranath

Shri Brijendra Singh

Shri Sushil Kumar Singh

Shri Prabhubhai Nagarbhai Vasava
Shri Rajan Vichare

SECRETARIAT

1 Shri Raju Srivastava - Joint Secretary
-2 Shri Tenzin Gyaltsen - Deputy Secretary

2. At the outset, the Hon'ble Chairperson welcomed the Members to the sitting of the

Committee.

3. The Committee, thereafter, took up for consideration the following Draft Reports -

X X0 XK XXX
K 0K XXX XXKX
XXXX XXKX XXXX XXXX
Action Taken by the Govermment on the recommendations made by the
Committee on Petitions (Seventeenth Lok Sabha) in their Thirty-Seventh Report

on the representation of Shri Phani Dhar Das regarding customers’ perception
and effectiveness of Credit Schemes of State Bank of India, Punjab Nationat Bank

o




and UCO Bank, especially in Guwahati and other important issues related
therewith; and

(v)  XXXX XXXX XXXX XXXX

4 After discussing the above mentioned Draft Reports (3 Original Report and 2 Action
Taken Report) in detail, the Committee adopted all the five Reports without any modification.
The Committee also authorised the Chairperson to finalise the Draft Reports and present the
same to the House.

5. XXXX XXKX XXXX XXXX

The Committee, then, adjourned.

*%%

XXXX Not related to Report.




